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22.05.2017

1. CONT. CAS(C) 162/2014

AT 10.30 A.M
1. CRL.A 1141/2015

2. CRL.A 1219/2015

3. CRL.A 161/2016

4. CRL.A 430/2016

AT 2.15 P.M
1. CRL.A 414/2015

2. CRL.A 540/2014

AT 2.15 P.M
1. CRL.A 831/2001

2. CRL.A 661/2001

PRONOUNCEMENT OF JUDGEMENT (APPLT.JURISDICTION)

COURT NO. 24

HON'BLE MR. JUSTICE MANMOHAN

S P MANGLA
VS. SUSHIL KUMAR
SAXENA

COURT NO. 14

S.K. GUPTA
L.R. KHATANA

HON'BLE MR. JUSTICE A.K.PATHAK

RAHUL @ MONI
VS. STATE

MANISH ALIAS AALOO
VS. STATE (NCT OF DELHI)

PANKAJ
VS. STATE

RAHUL @ CHONCHU
VS. STATE

COURT NO. 29

NEERAJ BHARDWAJ
DR.M.P. SINGH

DR.M.P. SINGH

NEERAJ BHARDWAJ

DR.M.P. SINGH

S.B. DANDAPANI
DR.M.P. SINGH

HON'BLE MR. JUSTICE S.P.GARG

RAM SINGH
VS. STATE

STATE NCT OF DELHI
VS. GHASITA KHAN

COURT NO. 30

S.K. SETHI, DOLLY SHARMA
MEENAKSHI CHAUHAN

AMIT GUPTA, MAYANK JAIN
MADHU JAIN

HON'BLE MR. JUSTICE P.S.TEJI

KAMAL LAL
VS. STATE

HOMPAL SINGH & ORS.
VS. STATE OF DELHI

MUKESH KAUSHIK
PANNA LAL SHARMA

R.M. TUFAIL, FAROOQ CHAUDHARY
VISHAL RAJ SEHIJPAL

MEENAKSHI JOSHI, ASTHA
AKSHAI MALIK



22.05.2017 J-2 PRONOUNCEMENT OF JUDGEMENT (APPLT.JURISDICTION)

3. CRL.A. 306/2001 PRADIP YADAV & ANR. N. HARIHARAN
VS. STATE VARUN DESWAL

S.S. YADAV,ADITYA SINGH
DHANANJAY

SANDEEP SETHI, RAJESH YADAV,
RUCHIRA ARORA, DHANANJAY MEHLAWAT
PANNA LAL SHARMA

4. CRL.A. 307/2001 BRAHM PRAKASH & ANR. K.K. MANAN, ANKUSH NARANG
VS. STATE ANJALI RAJPUT, SHWETA SAIN
DEVYANI KHOSLA,
SANDEEP SETHI, RAJESH YADAV,
RUCHIRA ARORA,DHANANJAY MEHLAWAT
PANNA LAL SHARMA

COURT NO. 32
HON'BLE MR. JUSTICE R.K.GAUBA

1. CRL.A 311/2017 RAMBEER SHOKEEN MEHMOOD PRACHA,
CRL.M.B. 525/2017 VS. STATE OF NCT R.H.A. SIKANDER,,
OF DELHI PRATEEK GUPTA,

RAJESH MAHAJAN

HIGH COURT OF DELHI
20TH MAY,b 2017 REGISTRAR (LISTING)



22.05.2017 FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 20 (0s - D)
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 2.15 P.M.
53. 0.M.P. (COMM) 350/2016 COSMO FERRITES LTD ANSHUMAN SOOD
Vs. PRAGYA ELECTRONICS PVT

LTD & ORS.
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